
CENTRAL AbMINISTRATIVE TRIBUNAL 

ERNAKULAII BENCH 

OA No. 	90 of 	1995 

• Wednesday, 	this the .lBth'day of January, 	1995 

• 	
CORAFI: 

HON'BLE PIR JUSTICE CHETTUR 'SANKARAN NAIR, VICE tHAIRIIAN 

HON' BLE PIR PU VENKATAKRISHNRN, 	ADIIINISTRATIVE P1EP1BER 

1. R Neelakanta 	Iyer, 	•Haluai, 
The Bhavishya Nidhi Staff Co-operative 
Canteen Ltd. 	No. 	1-653, 
ehavishyanidhi 	Bhavafl, 	Pattorn', 

S  Thiruvananthapuram. 

2. II .Siv.anandan, 
• Coupen Clerk, 

The Bhavishya Nidhi Staff Co-operative 
• Canteen Ltd. 	No. 1-653, 

Bhávishyani.dhi 	Bhavan, 	Pattom, 
• Thiuvananthapuram. 

3. C Sukumaran Wait, 	Tea PIaker, 
The Bhavishya Nidhi S,taff C-op.erative 
Canteen Ltd. 	No.: T-653 9  
Bhavishyanidhi 	8havan, 	Pattom, 
Thiruvananthapurarn. 

4. R Vikraman Nair, 	Bearer, 
The Bhavishya Nidhi Staff Co-operative 
Cant'een Ltd. 	No. 	1-653 0  
Bhavishyànidhi 	8havan, 	P.attom, 
Thiruvananthàpurarn. 	

, 	 S 

5. J Lekshmanan Nair, 	Bearer, 
The.Bhavishya Nidhi Starr Co-operative 
Canteen Ltd.. 	No. 	1-653, 

S 

Bhavishyanidhi 	Bhavan, 	Pattom, 
Thiruvananthapuram. 

6. K Gopakumaran Nair, 	Bearer,, 
The Bhavishya Nidhj Staff Co-operative 
Canteen Ltd. 	No. 	T-653, 
Bhavishyanidhi 	Bhavan, 	Pattorn, 

S  Thiruvanarithapurarn. 

- 	 7. P1 Raveendran Nair, 	WashBoy, 
The Bhávishya NidhiStà?f Co-operative 
Canteen 'Ltd. 	No. T-653, 
Bhavishyani.dhi 	Bhavan, 	Pattom, 
Thiruvananthapuram. 

8. V Gopalan Nair, 	Sweeper, 
The Bhavishya Nidhi Staff Co-operative 
Canteen Ltd. 	No. 	T-63, 
Bhavishyanidhi.Bhavan, 	Pattom, 
Thiruvananthapurarn. 	 .. 	Applicants 

By Advocate hr. •Veilayani Suh'dara Raju  

• • 	 V8. 	S  

1. Union of India represented by 	• 
Director of Canteen, 

• • 	 • Department of Personnel & Training, 
S  New Delhi. 	• 	 • 	 • 

. . . 2 



Jr 	 2- 

'IF 
Central Board of Trustees 
represented by its Chairman, 
Provident Fund OrganisatiOn,. 
fiayur Bhavan, Connaught Circus, 
New Delhi. 

The Central provident Fund Commissioner, 
Provident Fund Organisation, 
Central Office, 9th Floor, f'layur Bhavan, 
Connaught Circus, New Delhi. 

The Regional Provident Fund Commissioner, 
Office of the Regional Provident Fund 
Commissioner, Pattom, 
ThiruvenarithaPuram. Respondents 

By Advocate fir. TPfi Ibrahim.Khafl, Senior Central Government 
Standing Counsel 

.0 R DER 

CHETTUR SANKARAN NAIR(J) t  VICE CHAIRIiAN 

Applicants claim the benefit of the judgment of the 

Supreme Court, reported in flMRKhan Vs. Union of India (1990 

(Supp.) SCC 191). A representation in this behalf was made 

by applicants, and that .has been forwarded to third respondent 

Central Provident Fund Commissioner by fourth respondent 

Regional Provident Fund Commissioner under A-9. The repre-

sentation A-7 has to be disposed of on its nerits. Third 

respondent will do so by passing a speaking order thereon 

within ten weeks of today. The time limit' will be strictly 

adhered • to. 

2. 	With these directions we dispose of the application. No 

costs.. 

Dated the 18th January, 1995 

PV VENKATAKRISHNAN 	 CHETTUR SANKARAN NAIR(J) 

ADMINISTRATIVE MEMBER 	. . 	 . . 	VICE CHAIRMAN 

ak/lB I 


